BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)

' AHMEDABAD BENCH
AHMEDABAD '

" 1A 196/2018 in C.P. (LB) No. 88/9/NCLT/AHM/2017
Coram:  Hon'ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11 07 2018

'Name of the Company:  Gujarat MaZdoor-S_abha o
Ra—inbow Papers Ltd & Ors.

Sectlon of the Companles Act _ Sectlon 60 2) of the Insolvenc_' and_ Bankru tc

Code_, -

S.NO. NAME (CAPITAL LETTERS) DESIG_L_AHOI_\_I___ _REPRESENTATION __ SIGNATURE
1. Rowsn ’PMMD - ADYecATE

5 NATASMA DHP-DMA—M My
LNA-H ' '

' ORDER -

. Advocate Mr. Robin Prasad 1s present for the Apphcant Advocate Ms. Natasha Shah
18 present for the Respondent no. 1 . - .

' Another related matter is ﬁxed on 30 07 2018 hence th1s matter may also be 11sted -
“on the same date. o D _ ._ |

List the matter on 30.07.2018

MANORAMA KUMARI
MEMBER JUDICIAL

Dated this the 11" day of July, 2018.




